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Notiflcntion 

Srinagar, the 26th ofOctober, 2018 

SRO Y 86.---- In exercise of the powers conferred by sub-sect:lon (1) 
of section 10 of the Prevention of Corruption Act, Sa.mvat, 2006, (Act No. 
XIII of 2006), the Government hereby establishes a Bureau under the title 
of Anti Corruption Bureau, for investigation of offences, under the said 
Act. 

By Order of the Governor. 

(Hil Ahmad)IA~ 
Commissioner I Secretary to Government. /~(r. ' 

t~p: GAD(Vig)20-Admj2018-Part-Il 
dpPY to:· 

Dated 26.10.2018 

1. All Financial Commissioners. 
~- VC/ Director G~neral, J&K Institute of Management, Public Administration 
t l and Rural Development. 
~- Director Generiu of Police , J&K. 
14. Director, Anti <!::orruption Beureau, J&K. 
\5. Principal Secre'tary to the Hon'ble Governor. 
1
6. Principal Resi~ent Commissioner, J&K Government, New Delhi. 
V· All Principal S~cretaries to the Government. 
18. Chief Electoral :Officer, J&K. 
,9. All Commissioqer f Secretaries to the Government. 

lp. Divisional Commissioner, Jammu/Kashmir. 
1~ . All Head of Departments/ Managing Directors. 
12. Secretary, J&K State Vigilance Commission. 
13. Director, Archives, Archeology and Museums. _ 
1!t. General Manager, Government Press, Jammu/Snnagar 
15. Private Secretary to the Hon'ble Advisor(V / K/ G) 
16, Pr~vate Secretary to Chief Secretary. 
17. Private Secretary to Commissioner Secretary to Govt, GAD. 
18. In-Charge Website, GAD. 
19, Order file/Stock file 


